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To

The Hon'ble Mr. Justice Prakash Shrivastava,
National Green Tribunal (PB),

Faridkot House, Copernicus Marg,

Near India Gate, New Delhi- 110001

Email: judicial-ngt@gov.in

Sub: Joint inspection in the matter in OA No. 246/2024 News item titled ""Gurdaspur Video
of illegal sand mining goes viral probe on' appearing in Babushahi dated 07.02.2024 -
reg.

Ref.: Hon’ble NGT(PB) order dated 22.05.2024.
Sir,

With reference to Hon’ble NGT(PB) order dated 22.05.2024 on the subject cited above,
please find enclosed herewith the joint Committee Report for the News Item tilted Gurdaspur
Video of Illegal sand mining goes viral probe on appearing in Babushahi dated 07.02.2024 for
further necessary action.

Yours faithfully,
Encls: As Above b .

(Dr. K Muthamizh Selvan)
Add]l. Director /Scientist ‘E’

931 . 24-25, §RR-31 T, HEHTS - 160030 /Bays No. 24-25, Sector-31 A, Chandigarh-160030
GIHTY/Tel No: 0172-2638135 Email: ronz.chd-mef@nic.in
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Committee Report for the News Item tilted Gurdaspur Video of lllegal sand

mining goes viral probe on appearing in Babushahi dated 07.02.2024.

The Hon’ble NGT Principal Bench, New Delhi exercising the Suo
Motu Power in the OA No 246 /2024 titled News Item tilted Gurdaspur Video of
Illegal sand mining goes viral probe on appearing in Babushahi dated 07.02.2024,
order dated 22.05.2024 had constituted a committee comprising of the
representative of the Member Secretary, Central Pollution Control Board (CPCB)
and RO, Ministry of Environment, Forest and Climate Change (MoEF & CC). The
Committee will visit the site, ascertain the correct position on the spot and submit

the report. The order is annexed as Annexure 1

The Committee had inspected the site on 25.06.2024 and interacted
with Sanjeev Sharma, SDO Canal Department, Mr. Gagandeep, JE, Mining
Department and local villagers and Sarpanch. As reported by the SDO, the Canal
Department was undertaken repairing work as requested by the villagers as this
spot frequently erode during high water release. The request by the villagers is

annexed as Annexure 2.

At the time of site visit, the committee taken feedback from local villages
Sarpanch’s Sh. Raman Kumar (Sarpanch of Village Gazikot) and Sh. Sahib Singh

(Sarpanch of village Dhariwal khichian), Tehsil Dinanagar, District Gurdaspur
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(Punjab) and informed that there was no mining activities carried out at the site in
guestion and there was only repair work of Upper Bari Doab Canal (UBDC) bank
at area in village Dhariwal khichian was carried out by the Department through the

MNRGEA labour.

The canal department was carried out the repairing work under
MGNREGA workers at main line UBDC, village Dhariwal Khichian. JCB
Machine was used to dig out the sand which was filled in EC bags by the
MGNREGA workers. The SDO stated that he has issued order to execute the
repairing work in the eroded bank of the Upper Bari Doab Canal (UBDC) UBDC

canal. The work order issued to JE is annexure to Annexure 3.

JCB was seized by the police based on the viral video of social media,
however it was released upon request by the canal department. The Police report
Is annexed as Annexure 4. The official from the mining department had also
confirmed that there was no mining in the area as stated in the viral video. The

mining department statement is annexed as Annexure 5.
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Photographes taken during Site visit on 25.06.2024
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Photogaphes of Committee Members at site




HI&

Figures: Present status of the spot mentioned in the viral video.

Joint Committee: (As per order of the Hon’ble NGT Principal Bench, New Delhi dated

22.05.2024)

Name & Designation

Organizations /Institutes / Departments

Signature

Dr.K.Muthamizh Selvan
Scientist ‘E’

]

Regional Office , Ministry of Environment, Forest
and Climate Change (MoEF&CC), Chandigarh

Sh. J.P.Meena,
Scientist-‘D’

Central Pollution Control Board, Regional
Directorate, Chandigarh.
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Digitally signed by K MUTHAMIZ
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81 9 Annexure 1

Item No. 18 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 246/2024
News item titled "Gurdaspur Video of illegal sand mining goes viral probe

on" appearing in Babushahi dated 07.02.2024

Date of hearing: 22.05.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Ms. Richa Kapoor, Mr. Kunal Anand & Ms. Atika Singh, Advs. for Punjab
PCB
Mr. Shariq Ahmed, Adv. for MoEF & CC (R - 3)
Ms. Suman Arora, Adv. for CPCB
Ms. Baani Khanna, Mr. Robin Singh & Mr. Vasu Kalra, Advs. for R-4 & 5

ORDER

1. In this original application, the Tribunal exercising the suo motu
power is examining the illegal extraction of sand from Upper Bari Doab

Canal near Gurdaspur, Punjab with the help of JCB and trolley.

2. A report by Deputy Commissioner, Gurdaspur has been filed taking
the stand that no such illegal sand mining has been done, but it was only

the scheduled work to pave the bank of canal.

3. To ascertain the correct position, we form a Committee comprising
of the representative of the Member Secretary, Central Pollution Control
Board (CPCB) and RO, Ministry of Environment, Forest and Climate
Change (MoEF&CC), Chandigarh, who will act as coordinating agency.
The Committee will visit the site, ascertain the correct position on the
spot and submit report before the Tribunal within 8 weeks by e-mail

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.
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4. CPCB and MoEF&CC have filed their response but nothing material

has been reflected therein on merit.

5. List on 10.09.2024.

6. A copy of this order be forwarded to Member Secretary, CPCB and

MoEF&CC by e-mail for compliance.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
May 22, 2024
Original Application No. 246/2024
DV
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tem appearing in

fem: - Notice of hearing in Suo Motu in re: News i
«Gurdaspur video

Babushahi dated 07.02.2024 07.02.2024 entitled
of illegal sand mining goes viral, probe on”.

T geveT UST AuT 6992- It 06.03.2024 € AET T

Hhs i,

Quis Tew wilts g FEd falge Wy wERe ET YT R 3
THS dt aret 3 F urfenr famr 3 fa it 06.02.2024 3 fils Tt o fed wiug avdt
oo afog ardtes fughert wretfdar de midt ASte ARs W ug Tfees JE 3 @R AW
IfEa™3 MANE FfTAHT, WY WeAT B yIe A 38 Har ud YA & A.HLE WAt & Jan"
ufsr &8 fanr famr /i w3 W ug A58 & geet ot /18R Quds Ave Ao MA.ETE
g. 83 aas gevRys ¥ T du9 04/AFS Hit 06.02.2024 I BES St famrr fa ¢
fa fer He® nidts Ot niug Tt oo afog 7 fa fils ordtes fudhor 9 Swet 3, ni st
06.02.2024 AHT gufad 02 Tn fils odtes fudhnt fed sfog & uest & yIws st & Idt A
fiz ¢ Tralat ¥F ®ar39 fem aw3 frafes yuz § 3t At s fem a9 3 foim@ s9a
3T AR It A AL nEFYR wesT & T IfAR ¥9 »y § I3 s faR AI9St niaHd
< fest ot 3 fa wetfsar § gt J1fer a9 nry 3 feftmr mer 3 & feg free sfos &
uedt &t falug & an 8% faor 3 w3 aEt sarfen HEfdar adt 3 odt 3.fer &t fem foumig
T 9N 3 g®e 3T AR (it &% B¢ J) A &ATfed HEGd JT AEUt ot @ d AoHE &
n8E 3 WY WEAJ B YT I &% Jue 389 24 TH3t 07.02.2023 (Jue & andt 58 &
J) T9H JHaHTT SISt It w3 FEAr ufer R Er gt AALE WAt § sl fRw use

Auee fiw Tt 393 Ua9 € I8 137 famri
fatge Um T 7

al3hay
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